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Title: The Minister of Mines laid a statements regarding status of implementation of the recommendations contained in the 215t

and 24™ Reports of Standing Committee on Coal and Steel on Demands for Grants (2006-07) and (2007-08), pertaining to the
Ministry of Mines.
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SHRI GURUDAS DASGUPTA (PANSKURA): Sir, the issue of price rise may be allowed to be raised....(=meme)
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